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““Bamboo Plantation
_(claimed)

Up Mahal
Kufar

Gorgle

~ Photographs taken on 10.10.2023.

N7 .7465293649584E
A 352° N
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Salvage of Crash Barrier

Photographs taken on 11.10.2023.

. 4+

Major Location — 2 -
101+130 to 101+300

P jor Loss Location — 2 (101.130 to 101.300)
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Major Location — 2 —
101+130 to 101+300

Major Location - 2 -
101+130 to 101+300

i e

130 to 101.300)

SISTER DIVIS
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B e |
98 800 (vallgys

R

0 S ) D

Signat
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Photographs taken on 12.10.2023.

Old Washed Out
< Road was at this:

jursday OCIGEEM CHPD2 S JESTTD
u . ‘25}}_.: Oy S aBa72: SUBSYUYSYEH B! ’*’1—
Major Location — 2 — Ry S5

101+130 to 101+300 s ‘ _ 4 r’_l'JJ'F.._i-- ,‘ﬁl S_},_J_ 's_.u'_]

SHIMa DIVision|
HirachaliPradesh

[ Major Loss Location — 2 (101.130 to 101.300)

Major Location — 2 —
101+130 to 101+300

3 9
Ll 2
— r'?

<
W\~ authorised h
A2) S.gnatOrY Q
Q’ P

VA INSURANCE SURVEYORS & ENGINEERS ** SLA- 50383 Exp. 05.03.2026 **; IISLA membership no.: F / N/ 07598
~._____,__S+STER DIVISIONS — FACT VERIFICATION / SALVAGE SETTLER / VALUATION / INSPECTION MARINE CARGO SUPERINTENDENTS.

281



3499

ISR msarance Surveyorne & Loos ssessons [JSRSLA] Page 8§58 of I3

I e

= '1".‘ G

|
i

osegdi(ll Sie) at 102.730 (I}I}Sq. Mtr

)

ﬂ
=
/ f':"""-
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Thursday, October 12, 2023 IOEres)
30. 340949933923Nw45

Himachal Pradesh

Pen i mg Work of Geocell Hydroseeding / Bamboo Plantatmn (Hill side )
ulldjﬂ at 101.633 (2500 Sq. Mtr.)
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Few MOD had been prepared during above visit & are attached hereunder for ready
reference —
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10.0) Reinstatement confirmation

The reinstatement of the road was confirmed during visit on 16.11.2023 wherein various
photos were taken few of WhICh are attached hereunder for ready reference ~

e s T e e T

Thursday, November 16, 2023 13:06:33
30.803674994967878N 77.72798893041909E

?’ ~Lcy ~ Moior Junction at 102 750
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Thursday, November 16, 2023 16:03:02

'*l 843172702006996N 79 74429734796286E
Paonta -:Hatkoti Road

b Shimla Division

* Himachal Pradesh

Major Loss Location — 1 (102.126 to 102. 246)

g ) = JE o § o 0
.840906 D38 474950 bol4
- D Road
a U D
)

Minor Junction at 101.630 — BC Work only (20 mtr. x 3 mtr)

horised

*
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BN tkoti Road
Stigaie Division
i Eadesh

Thursday, November 16 202 1.6:21
)3 N 77 _492-__ 5946989
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Thursday, November 16, 2023 16:20:32

30. 838460479862988 77.74926454760134E
aonta - Hatkoti Road

‘Shimla Division

imachal Pradesh

Mtr.)

- Major Loss Location - 2 — Crush Barrier (21

Thursday November 16, 2023 16:20:37
84601 86496377N 7:7.74925507605076E

~ 2 Paonta= Hatkoti Road
g : = -“=Shimla Division
., = Hlmachal_!:_’radesh
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Reinstatement verification report had been prepared during visit on 16.11.2023 is attached
hereunder for ready reference —

KE Py g,%wag aj—
v isn 07
|__ i | NOUS MACADAM (DEM) & :M;u%‘!g CONGCRETE (B¢} ¢ (3\{ f 22,
lsN. i ? RAFFECTED 09.20238,22.09.2023 L
| FROM | TO | LENGTHIN Area st

METERS e
"1 [ o8s30 | vsseo 70 50 Mtr_x 3.5 mir Road was cut_ B ) V2
| Road was not cut on 21.09.2023 but on
2 95750 95310 60 | 12 mir. x 2 mtr 22.09.2023 they have cute heie 20 mitr, =
. 2.7 mar. E
} Road was not cut hare & nond ta cut. Road

3 | 35920 | aseso o | 10 Mk x 2.5 mtr was damaged here due 1o fallen ot heavy |~ L\\K:r&’ M e
. 1

29 T

boulder
4 | 96130 | 96150 0 i Intact Damage not found —_—
5 | Foad was not cut here bul crack was -— [V b%ﬂ"‘
-| 5| 9844 | 96470 3 | =
=+ 0 20 mtr, x 2 mr resdnaiil - = 2
6 9e560 6640 a0 50 mur. x 33400, Road was cut p—
7 | 97030 | 97080 £ 28 mir. x 2.8 mir. Road was cut — L | e
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S 20 erite. {fuil width) 7 pioadna cal p—=r 29

9 | 97230 | 97260 20 10 mtr. x 1.5 mntr. |Road was not cut here. Minor cacked = .

10 | 97490 | 9750 20 235 mtr. x 3 mar. |Road was cut b T

R T % i e Road was not cut here. Need some Patch Pdd,, u.wiLA:

- work / path hole oply —

-{ 12| 98048 | 58088 40 ok > Road is ok

13| 98390 | 9sas1 31 255 mir x 2.1 mir. Road was cut 3+— Rore

14| 88650 | 58730 ED Ok Noloss  »~

15 | 98930 | @masn 50 ok No Loss |

16| 99010 | 99100 90 =13 No Loss  _—

17 99100 | 98130 e | e Saisdom. —rosdwacaol cut here mimarcacies 1 Mot "—‘3\9'—"'-'(_, >

Road was not cut & only mark of ICB /
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| 1 | 230 with Subgrada work  * This location is Major loss na. - 3 = ’-3
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| representative e o = 5° | B
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21 00! 100590 i i "
100300 290 55.mlr x subgrade work :s;n;u::::uwiwm‘s % 15 Sﬂf'k
22 | 101000 | 101130 130 o0t Road got wash out 2 \&S Y 6-1—
| = . This location is Major loss no. - 2. Road got J T h
23] 1011 0 3 mtr, x 6. -
{ 301230 | 158 50 PO MORBL ML WEBOIL, | i b o A0 13010 101,280 =13 o
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130 mtr. x 6.2 mtr. |, BC
| SR iy due to heavy mark of ICB and Boulger  —+—— N e
] 130 mitr. - Road 15 Ok No Lass
24 | 102580 | 103770 190 160 grtr. {anly BC) Only need BEwirk dus 1t sy kol | & Loorrid
S L D = - LJCB and Boulder
25 | 101770 | 101850 B0 ox |No Loss 3 }/
X : | Only need BC work duw to heavy mark of 09_
26| 101850 | 102126 | 27 60 Mtr. fonty oz
& i CrATMEAG) 11¢8 and Boulder N -
This location is Major loss no. - 1. As par
27 | 102126 | 102260 134 120 mtr. x 5.5 mtr. with Subgrade | insured they have to construct road here | 65‘,‘4_}\.)5 52-""-?
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Bt e
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V:SHAPE DRAIN _ seladerst
i imed Inspection on 21.09.2023 & 22.09.2023 ﬁll 3 Cat)
ls.n. : AFFECTED 25
FROM - TO LENGTH IN Damage Area / Remarks | 5} i} o
METERS
1 (] 250 250 Intact
2 54900 95205 305 Intact
2 95603 95650 47 Intact
4 95710 35760 50 Intact
| & 95900 36000 100 Intact
6 36000 96060 60 Intact
7 96080 96100 20 Intact
E 96300 96320 20 intact
9 96660 96760 100 Intact
10 96750 96810 20 Intact
11 96980 97030 50 Intact
12 97250 97270 20 Intact -
13 97350 97450 100 30 mtr. need repair & 20 mtr. need to made new \’@y
14 97560 97610 50 Intact -
15 §7660 97710 S0 Drain already made new (23 mtr. + 27 mtr.) B £2
16| s7840 37350 20 6 mtr_to be repai’ — p\“—"‘”"@’s
17 57880 97930 50 intact
18 98550 98580 30 Intact
19 98650 98730 80 Intact
20 98930 98980 50 Intact
21 95010 99100 50 Intact
22 99130 99150 20 Intact
23 39670 99870 200 50 mitr. drain to be made new -} made masd
24 39870 59858 28 Intact
25| 101300 101460 150 20 mtr. to be made new I meds W
26 101490 101530 40 Intact
27 101536 101700 B4 15 mtr. to be made new -—:}'w&wo
28 101722 101770 48 30 mtr. to be made new -1
29 101770 101810 40 Intact
30 101850 102000 150 intact
31| 102000 102080 80 25 mtr, to be made new T poplle wael-
32 102126 102260 134 120 mir. to be made new —
33| 102460 102750 230 750 mtr_to be mage new (102,430 to 102 760 —F=28° “Rw wads s
34 102780 102800 20 Intact
35 103000 103070 70 Intact
36 97450 97560 110 Intact
37 97710 97840 130 Intact
38 102080 102126 46 Intact
33 102750 102780 30 Intact
40 102800 103000 200 Intact
41 103350 103550 200 Intact N \/
42 37930 98550 620 Intact \j )
43| 101530 101636 106 Intact Ry
a4 102275 102460 185 Intact
TOTAL AFFECTED LENGTH 4533
s M
- ( ,.-""‘"r_ T
i
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RETAINING WALL QJ—‘ i)
e\ 2%
Claimed 22.09.20 P ks li{f./jo__
s AFFECTED N i
FROM TO LENGTH IN Damage Area / Remarks
e T S S—- YV W ST S S— ---W’raunf ]
L2 | —sasee— 1 SEazr—} =1 | —— notTeund s oA
3 sa798 39860 = 40 mitr. x 5.3 MIT. ht. % (width - in top - 0.6 mer & - Ler™"
base - 2.5 mitr Reinstated fuc{
a ] 101210 101251 a1 — Fully gish; A T R o el
A48 mtr. x 5.4 mtr. ht. = {(width - in 1o 0.6 mtr. &
5 102126 102260 i3a base - Z.amtr j & 9.8 mtr. x 2.35 mr: ht x::mdln - Rﬁ}*—g&g‘j
intop - 0.6 mir. & base - 1.3 mtr.) - Reinstated
s 103026 103041 15 Made of Gablon wall with raft - 16 mtr x 3 mtr. ht. = ﬂ._;h.#ﬂp
= % (width - in top - 1 mtr_ & base 3 mtr )
| TOTAL AFFECTED LENGTH 312
) A
-3(/1_'_ = = : \J ,.,}/
- — ot - ~ >
13—__\_0 t 1 _—
/- .
3 s oo P IrrEIEA )
= L vyeX ( ﬁ"a/"'“:hf ’aaj
pMarer - ¥ Greserorn & ;
P Gg7a0lr 263
ilee E(Yj
CAS\A (e A (_g-\r-\’uc,.;’ru..\-t'e_ 1y
Mose - T -
=3 REZTSD2—
punw - Qe
WET MIX MACADAM & CEMENT TREATED SUB BASE COURSE
cn:’\""? b
! Inspection on 21.09.2023 & 22.09.2023 .
Claimed bection o Vﬁ‘)‘
SN AFFECTED |
FROM T0 LENGTH IN Area Remarks
1 33570 38870 200 30 i % 10 mu- {95,830 1o 89,860 [Ta be constud) _ ———- 20X 3-2-Y .
i Q 100200 mtr. ¥ 10 mtr, :: :esu‘nta;w: sl 5._ T M& M =
3 T30 T ——e-needof subgrada Work hers. : 2
a4 101130 101300 170 ‘Wash Cut To be construct. Work is under progress. ,' waﬂs L
| 5 |——201300 onwﬁﬂ%eﬁ.__ﬂﬁ_ﬂmm WOrk NETE.
s T S Wﬁm‘:ﬁg ;
7 TOT770 . | Ux—— {0 Ts#d of subgrade work here.
8 TOLES0— | 102X0 | 150 | Ok No need-ofsubgrade work here.
[3 102000 102260 380 1130 mir.x 13 miv. |102.120 to 102.240 (o be construct) -+ 65 X 3 -Swlv
!L TOTAL AFFECTED LENGTH 1543 |
/
.\ / / =
A
r A W ___I
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Breast Wall
Claimed 1 2
SN, T AFFECTED LENGTH IN =
FROM | TO S Eviha ge Area /
I——99090 1 69110 | 70 — Ok NOTTONSTOCEEd here in past
- - : f
2 93767 i 99805 6 14.5 mtr. x 5 mtr. ht. x (width - in top - 0.6 mtr - N"} __}‘:";L—-H’"'RM‘
& base - 2.1 mtr.} —] peali

—3— Y3910 00T 169 —tintact——

3 12 —T—100528 | i —  |Itast— .
1.5 101130 101300 170 Work is under progress. To be check later  —1 |Ye whe x g
| 5T —101300 101350 160 Thiact— -
.21 2035951 101610 | 1S in
=+ 101625 | 101700 75 Intact
~5 1 183737 151770 48 intacf %

BB 101935 36 Intact i
| TOTAL AFFECTED LENGTH 747 i .

i 5
o |

MINOR JUNCTION L P
- D 5 r L e
Claimed Inspection on 21.09.2023 & 22.09.2023 ) &V &1
S.N =ailie
T
FROM R Sl Damage Area / Remarks __T_E_'/_Tlf_-é———

Rfwall made new - 13 mtr. x 4.4 mtr. ht. x (width -

top - 0.6 mtr. & base - 2 mtr.} . Aiso road to be 1.&\,)('}‘2--
2 S0 3 made here - 30 mtr. x 6 mtr. as per Insured'’s 1 5P RO
representative
80 mir x 3 mir. road had been made earfier. As 8 7‘, %mb
2 102750 1 per Insured's representative, they haveto 4 =0

construct again
80 mtr. x 3 mtr. road had been made earlier. As __m %‘; vla"
3 101625 1 per Insured's representative, they haveto | — 6‘0

construct again.

e R

TOTAL 3

11.0) Adequacy Of Insurance

r

The Insured had confirmed that there was ! -a-r{t:-é'rﬁérﬂin contract value.

Hence, the S.l. was adequate.

Signator,
\‘-;__.

| %,

| |
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12.0) Insured’s Claim & Our Assessment of loss :

Claimed Loss = €19.55 Crore
Revised to ¥5.633 Crore
Available S.I. = ¥88.50 Crore

12.1) Basis Of Indemnity & Computation Of Loss

As already clarified in para 4.6, the Insured had initially claimed ¥ 11.71 Crore which was
subsequently revised to ¥ 19.55 Crore.

After our survey & verification on various dates they revised their estimate & submitted final
claim bill estimating their loss at ¥ 5.6331 Crore on basis of rate analysis for various types
of repair work as collected by us during survey & ¥ 8.081 Crore on basis of BOQ rates
which is attached hereunder:

Estimate received on| Estimate received on (As per BOQ rate) As per rate analysis submitted by
1307.023 24072023 Insured
Scape of
TTEM OF WORK Amount{INR] Work units Rate as per BOQ
Agprax.| Amount | Approx. |  Amount | Approx. Approz, Rate asper|  Amount
v | damed | oy | camed ) | ey [POM{Amoumtdamed T UOM e | et
1B.1-Reconstruction [Flexible Rs. Unit
”h"f";‘::‘m””“ 24797011 | 8650 | km | 108341383 (perkm | 10| f084t8] 127 0m4m| 017|km| 1asaem| nams|ocen| | resm
12) Sub Base Course 4270653546 8650 | Km | 433707173 perkm 11] 540888 1534 768086 038|Km| 197512526 Te0|cum| 3843] 27esw
3) Shouder 890873 | BESD | Knm 95013235 | per km 10  SS0ME3| 431 4092438 135550180 | 64500 |Cum | 209830 | 13550
14) Non Bitumen Base Cowse (WAM) | 1690515674 | B850 | Km | 195035238 | periom 11| 21e789| 154 3016567 038|Km| 7265478 sm(cum | 443|  2mam
) Bitumen Base Couse (DBN) UATATET| 8650 | Km | 22895351 |perkm 1] amige] 391 oot 106[km| 3omessst|  a7|cum| mem| umam
[6) Wearing coat 2039134794 | 8650 | Km | 242574543 perim 11| 26m420] s eamoot] 106|wm| 23nsmas| oa0|cum| wia2] s
ID-ReCi ion and New culverts on existing road, raalig byp
ICubverts (lengeh <Bm) 21T86100.16] 38 | Nos 731.213.16 | per pe 2| tae2dzs]  ooo]  eseome] 1o0[mes| TE21aiE
N, of baxes in cubver| 8lnos, | 13313] 1
Apron of cubvert 8lnos. | 22od2]  mam
{ii} Road side drains
(2} RCC! Lined Drain 847041300 2005 | mme 413293 |perRmtr | 810] 3388473| w40800) 5889565 18200 [Rmt| 78120325
B 182[nos. | 13000] 230
Skh) Zolnos. | 1834] w54
b} PCC V-Shape dran 10,514,865 | 8525 | Rmt 162680 [perRmr | 3010] 4meegsr| 453300 73m288]  &s|Rm| 101837m455]  sas|m 2867] 174849
(i) Crash Bamer 2878875043 | 8700 | Rt 330005 |perRtr | 1220] 40743 osaon] 39s3526] st [Rmt| temzssane|  mi|m 5358 3
(i) Gabion wall 573630595) 85 | Rmt §7435.95 | per Rmir e 15[Rm| 1012289728]  s5]cum| 3155] e
(i) Breast wall 13535581210 | 3615 | Rmt 3750830 perRmir | 200| TS21,780| 74700] 2B093774| 135|Rmi| B038B2350| 1.245|Cum | 10585| 13179570
[vis) PCC Relaning Wal 161,303,214.72 | 302356 | Rt 515029 |perRimy | 40| 26236082 31200 6705405] 110[Am| s3sa7as0s|  amfcen| 10385] oxeaw
{xvi] Slope Protection | .
i) Slope protection m Siding Zones
[Wih Geo ced & Hydroseeding 46,480,161.31 | 12900 | Sqm 360811 | perSqm | 5295| 22685165 B33t44| 30498281\ 4570 (Som| 1548622759| 4570|Sem | 172|  TAmIM
(b} Hedge Brush Layer B04,155.04 | 640 | Rmi 1.256.43 | per Rmtr -
(c} Hydro seeding 278779747 247 [ som 11874 |perSom | 2072( 352005 479378)  S9g24| 54s0|som| seTisize] sesfsen|  s] mam
(¢} Bamboo plantation |
725248408 | 32128 | Som 240457 |perSom | 8185| 19,680511(1652748) 39.740,688| 13950 |Som| 3334308633 | 13350 Sem & HH]
1
. [om : 5 3 769,600,000 115,256,981 193,599,787 I [ssusesm ] 56331521
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Several meetings & discussions were held with Insured’s representatives on various dates.

Finally, a V.C. meeting was held on 14.02.2024 wherein long discussions were held on
item-to-item basis attended by Mr. Arjun Bhatia (Director of insured firm) & Mr. Umang
(Project Manager of insured firm) wherein amount for all items except earthwork including
hill cutting & bamboo plantation were settled.

These pending issues were subsequently discussed in length & we finally concluded the

matter as follows to avoid dispute for small amount:

a) We had provisionally assessed earthwork including hill cutting work volume as 150 x
4.5x 10 =6750 Cum as Insured had not provided any opportunity to us for verification
of quantity at time of hill cutting but during V.C. meeting they argued that it should be
150 x 4.5 x 13.5 = 9112.50 Cum. We opined that the average height couldn't be
verified by us as they had completed this work before our first visit & regular photos /
videos had not been uploaded by them. However, during V.C. meeting in order to
avoid dispute & to sort out the matter we agreed to consider volume of this work as
9112.50 Cum as insisted by them (subjected to acceptance by Underwriters). Then
there was difference of opinion for rate of this work which after long discussion we
assessed @ Rs.120.00 per Cum against claimed rate of Rs. 140.00 Cum. Later,
Insured had provided copy of bill of M/s. Saicon Traders wherein they had charged
rate @ Rs.140.00 per Cum.

Hence, we agreed with above claimed rate of Rs.140.00 per Cum as claimed by
Insured & cost of earthwork including hill cutting at claimed chainage no. 101130 to
101300 was arrived at Rs.1,275,750.00.

b) The Insured had been disputing rate of Rs.43.93 per Sq. mt. as claimed by them in
the claim bill raised by them for bamboo plantation & allowed by us at the same
claimed rate of Rs.43.93 on the pretext that bamboo plants need too much of caring
& watering. Further after 1st plantation no. of bamboo plants get damaged & new
plants had to be grown in place of damaged one & then rewatering had to be done

R -m_iogthes&fqr another 20 days. We asked them to produce record of such plantation at

uthorised /A~

ianatar. /0=
k= P
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We asked them as to how many plants out of reinstated plants had got damaged, but
no such record was available. They have also not informed us about any such
replantation till date. During survey we had been told that at the initial stage only they
put excess plants in addition to required plants in one Sq. mtr. so that if few plants do
not grow, others grow & their requirement is met & this extra plantation had been
already taken into account by them in estimation of Rs.43.93 per Sq.m which we had
considered at 100% rate as claimed.

Hence, we expressed inability to consider their claim for higher rate in absence of any
documentary evidence for replantation & considered rate of Rs. 43.93 per Sq. mt. as
claimed by them in their revised claim bill for which cost sheet also had been provided by
them.

A mail was sent to Insured on 16.02.2024 communicating this assessment to the Insured
wherein it was clarified that we had finalized our assessment at Rs.2.18 Crore towards
gross loss suffered by them considering 100% of BOQ rate in most of the cases as they
had already almost completed the project & handover was in progress when the loss took
place & now they have incurred cost of reinstatement as more than BOQ cost in most of
the items except plantation as claimed by them. This is a very special case wherein we had
agreed for zero deduction on account of profit because of above reason which may be
appreciated. This is, however, subjected to approval of Underwriters.

Hence, we arrived at final loss as depicted in TABLE -1
Summary of assessment as per this table is as hereunder:
Gross Loss suffered by Insured =3 45,119,048.78

However, gross indemnifiable loss is arrived upon as follows:
a) By considering rates lesser of BOQ rate or costing of various items as submitted by
Insured as BOQ rate is the maximum indemnifiable rate for any item &

I]owin-ﬁems which had not been reinstated.

gnator > / INSURANCE SURVEYORS & ENGINEERS ** SLA- 50383 Exp. 05.03.2026 **; ISLA membership no.: F / N / 07598
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Our Assessment (as per our physical verification of
reinstatement & Various discussions including VC meeting
ITEMOF WORK Amourt{INR) hw:e: unis Rate 25 perB0Q O IR
Qry. Assessed Rate Amessedbyus
[B.1-Reconstruction [Flexible Rs. Unit Qty. | Unit Rs  [Unit
1) Eathwork uptotopof the Sub- | 92417.870.11| 8650 | Km | 1058415830  perkm | 9.11250{ Cum 140.00 { per Cum
2) Sub Base Course 4270653545 | 8650 | Km | 423717173 perkm | 18235|Rmir 4037 17| per Rty
3) Shoucer 821908173 8650 | Km |  %0.18286|perkm | 1.30000| Rmir 71264 | per Rrrtr :‘:”'*’“’““m
4} hon Bitumen Base Course 16,905,156.74 | 8650 | Km 1,954,353 38| per km 14490 | Rir 1.954.35 | per Rmitr
15) Bitumen Base Course 244T044T BT | 8850 | Km 2828.95351| perkm 44815 Rtr - 282895 | per Rty
6) Wearng cod 2099134794 | 8850 | Km 2426 74543 | perkm 707 60| Retr 242675 | per Rrir
|D- Re-Construction and New culverts on existing road, realignments, bypasses
Cubverts (length < 5m) | zzmesi008] 38 [ res 73121316 perpe
No. of bores in cuverd 13013000 :
Apron of cuvert] 700/ nos. 15,0000 | per pe 126 20000 |Lumpsum ate considered
(i) Road side drains
) RCC/ Lined Drain 8470433.08 | 2025 | Rt 418293 per Revir
Bax 120,00 | Rmir 418203 | per Rir 50195159
Slab £.29| Rmtr 418283 | per Rmir BR0
b) PCC V-Shape dran 10614846.53 | 6525 | Rmt 162680 | per Rt | 595,00/ Rentr 1,626.80 | per Rmir 959 57056
{(i) Crash Barier 2878375043 | 8700 | Rmt 3.30805| per Ry | 44700| Renitr 281249 | per Rir 1259 7422
{tvi) Gation vall 573630595| 85 | Rmt 5748595| perRmr | 4500| Cum 315548 | per Cum 141, 39650
F\fi} Breast wall 135955812.10| 3615 | Rmt 3760880 | per Rmir |  140.00| Revir 7 60880 | per Rmir 526520200
|(vil) PCC Retainng Wal 161,903.214.72 | 30238 | Rt 5354206 | perRmty | 11000| Rmir | 535429 | per Rmir 588972605
45,480,161.31 | 12900 | Sqm 350311 perSqm | 570.00( Sgm 1,300.00 | Per Sqm 7410000
80415504 | 640 | Rmi 1.256.49| per Rrvir :
2.787,73747 | 23477 | Sqm 11874| per Sgm | 2.50000| Sgm 55.00 | Per Sqm 13750000
) Bamboo plantation 7725248418 | 32128 | Sqm 240452 per Sqm | 6,100.00| Sqm 4303 | Per Sqm 28797300
Total: | 7egsooo00] | 3% : | i 2181666598
Thus,
Gross Indemnifiable loss =% 21,816,665.98
~< 21,816,666.00
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Letter of consent received from Insured towards acceptance of above gross assessed
indemnifiable loss & liability after deducting salvage & excess clause is enclosed as
[Annexure — C4(1)] & is attached herewith.

bbker 0} wwﬁu“‘: _ ‘W
e e M/f ﬁn.;uaf“‘\

c.élul |

]

o 7o
P (ASc el
My Jaiy (e~

c -

o 4
<y D

We haxe m%&uaush Celadudlo ﬁ?&m m 3-3;“ l
Nesnd o> P 218,16, 6659~ e
 doked ! lb\lhw- wembqﬂ@“w gnt‘t‘\m ; 3«4
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12.2) Adjustment Of Loss / Net Liability

The net liability or adjusted loss is arrived upon by taking into account of salvage,
underinsurance & excess clause.

“ Net Assessed Loss (Indemnifiable) =3 21,816,666.00

% Salvage = The salvage value against damaged items is arrived as follows:

Qty Qty washed Wt of Total Approx | Total Salvage
allowed away Netgty| iron Weight | salvage rate value
Item Mtr Mtr Mtr Kg./m kg. per kg Rs.
Crash barrier 447 120 327 12.9| 42183 30 126,549.00
Salvage against GABION & RCC lined drain 10,000.00
Total : 136,549.00

The considered salvage rate of ¥ 30.00 per kg. for M.S. items is most reasonable at current
time as verified from market.
Thus, Net Assessed Salvage value =¥ 136,549.00

7

+ Underinsurance
Underinsurance = NIL

% Excess clause
Excess clause for AOG Perils as per policy = 10% of claim amount subject to minimum
of ¥ 7,500,000.00 (T 75 Lakhs)

Authorised m

Signatory /2~
b

gL
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Net Liability

Hence Net liability is arrived as follows:

Assessed Loss = |7 21,816,666.00
Less : Salvage 4 136,549.00
Sub - Total 4 21,680,117.00
Less : Underinsurance (0.0) 3 -

Sub - Total 4 21,680,117.00
Less : Excess Clause = [T 7,500,000.00
Net Liability i 14,180,117.00

Hence,

NET LIABILITY

<14,180,117.00

13.0) Breach of Warranty, if any

During course of survey, no particular breach of warranty had been observed.

14.0) Conclusion

In the opinion of Undersigned, the above loss at the project site of Insured appears to be
genuine and appears to have been caused by a peril (landslide) against which the Insured
may be indemnified as per terms of insurance policy.

Therefore, it is quite fair, just and reasonable to settle this claim for a sum of Rs.
14,180,117.00 (One Crore Forty-one Lakhs Eighty Thousand One hundred &
J se\?eﬁteren'only}in.lieujof the financial loss suffered by the Insured due to reported loss at

Authorised [\

. Sianatory /=~
{ \"‘H-.,___ : --f/' Q
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15.0) Annexure

15.1) Pen drive with various photos & videos taken during survey
15.2) TABLES
Table no. Description
1 Schedule of assessment of loss
15.3) DOCUMENTS
S.L. | ANNEX. DESCRIPTION
No. | MARK
1) A Photographs
Al (1-4) 12 nos. photographs taken on 25.07.2023.
A2 (1-3) 9 nos. photographs taken on 26.07.2023.
A3 (1) 3 nos. photographs taken on 12.08.2023.
A4 (1-2) 6 nos. photographs taken on 14.08.2023.
A5 (1) 3 nos. photographs taken on 20.09.2023.
A6 (1) 3 nos. photographs taken on 21.09.2023.
A7 (1-2) 6 nos. photographs taken on 22.09.2023.
A8 (1) 3 nos. photographs taken on 23.09.2023.
A9 (1) 3 nos. photographs taken on 09.10.2023.
A10 (1) 3 nos. photographs taken on 10.10.2023.
All (1) 3 nos. photographs taken on 11.10.2023.
Al2 (1) 3 nos. photographs taken on 12.10.2023.
A13 (1) 6 nos. photographs taken on 16.11.2023.
2) B Deputation / Insurance policy
B1 (1-10) | Deputation mail & intimation mail.
B2 (1-4) Insurance Policy.
3) C Claim Form / Claim Bill
C1 (1-2) Duly filled Claim Form.
C2 (1-2) Final Estimate received from Insured.
C3 (1-3) Mail sent to Insured with our schedule of assessment seeking
concurrence from Insured.
C4 (1) Letter of Consent.
T

SISTERD

\a”)
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C5 (1) Estimate of loss received with deputation mail.
C6 (1-18) | Revised Estimate of loss received on 24.07.2023.
C7 (1-20) | Extra copy with various observations / measurement during survey.
C8 (1-2) Measurement sheet of Plantation work before loss.
C9 (1-3) Summary of major loss.
C10 (1-11) | Physical verification on 22.09.2023.
Ci1 (1) Physical verification of Crash Barrier damage noted on 11.10.2023.
C12 (1-5) | Revised claimed estimate received on 16.11.2023.
C13 (1-19) | Cost calculation submitted by Insured.
C14 (1-14) | Physical verification on 16.11.2023.
C15 (1-6) | Purchase of seeds etc. for hydroseeding before loss.
C16 (1-7) | Copies of few bills of bamboo plant, grass seeds, geocell purchases
after date of loss.
C17 (1-3) | Attendance sheet.
C18 (1-11) | Activity sheets on few dates.
C19 (1-9) | Diesel feeding report in one excavator (sample record).
C20 (1-10) | Attendance record of various operator & helper engaged on
machines.
C21 (1) Proof of rate of hill cutting.
C22 (1) Purchase bill for Gabion.
C23 (1-3) | Modified Thrie Beam Crash Barrier work.
4 |D Various statements / MOD
D1 (1-2) Incident Report
D2(1-2) MOD with Mr. Jaswinder Singh on 10.10.2023.
D3 (1) MOD with Mr. Umang on 10.10.2023.
D4 MOD with Mr. Arjun Bhatia on 24.02.2024.
5) E Risk Profile / Balance Sheets

E1(1-2) | Risk Profile

e B2 Balance sheet as on 31.03.2021 & 31.03.2022.
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SISTER DIVISIONS - FACT VERIFICATION / SALVAGE SETTLER / VALUATION / INSPECTION / MARINE CARGO SUPERINTENDENTS.
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ISR Insunance Sunveyons & Loss Assessons [JSRSLA] Dage 113 of 113

6) F Copy of Contract / Proof of payment

F1 (1-57) | Copy of Contract.

F2 (1-7) Payment details of contractors and party.

F3 (1-3) Copies of few pages of bank account statement out of 128 pcs.
received in soft copy.

F4 (1-20) | Abstract sheet of various payments.

7) | H(1-15) Various correspondences

Note:

This report is issued without any prejudice in respect of cause, nature & extent of loss/damage & is
subjected to the terms and conditions of the insurance policy.

AR

Signed
(For JSRSLA)

Authorised
Signator

INSURANCE SURVEYORS & ENGINEERS ** SLA- 50383 Exp. 05.03.2026 **; lISLA membership no.: F / N/ 07598
SISTER DIVISIONS — FACT VERIFICATION / SALVAGE SETTLER / VALUATION / INSPECTION / MARINE CARGO SUPERINTENDENTS.
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Media Links:

1. https://tinyurl.com/5bh9abbv

2. https:/fb.watch/INRLilglAw/?start TimeMs=73000&mibextid=v7YzmG

3. https://www.facebook.com/100064602675755/posts/pfbid02gSwcHMmYQF8VC5yHXmRf9
YGhF1mebcPZC2UkfYyBBpxPFofHb4GDMR4han8tvNicl/?mibextid=5eVWNK

4. https://fb.watch/IMDTyB9xsV/?mibextid=6aamW6
5. NH707 %7 5 9 & Hra 91 $Egas § 9ftd 35 10 f& g arsier & fov gt
f&ar smwam| | By DNS Network | Facebook
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Government of India

Ministry of Road Transport & Highways

(Project Implementation Unit Pannta Sahib. Himachal Pradesh)

c 2 {3 Rata Mandi. Paonta Sahib Distt drmoiir H P 1731025
No - MOoRTH PIU-P S /C W./P-V/2021-22/2951 Dated: 10.02 2024
Te
Regional Officer (Himachal Pradesh)
Ministry of Road Transport i Highways, Government of India
Room No 8512515 Nirman Bhawan, Nigham Vihar, Shimla-171009, H P
Sub: Rehabilitation and Up gradation to Intermediate Lane configuration of Gumma

Fediz section (Km 94 900 to Km 103.550) of NH-707 in the State of Himachal Pradesh
under Green National Highways Corridor Project (GNHCP) with loan assistance of
World Bank on EPC mode (Package-V) - proposal for issuing completion certificate

reg.

The Ministry of Road Transport and Highways (the “Authority”) awarded the work
of “Rehabilitation and Up-gradation to Intermediate lane configuration of Gumma - Fediz
section (Km 94.900 to Km 103.550) of NH-707 in the State of Himachal Pradesh under
Green National Highways Corridor Project (GNHCP) with loan assistance of World Bank on
EPC mode (Package-V)” to M/s Shivalik Buildtech Pvt. Ltd., vide letter no. RW /NH-
12014/05/2020/HP/PKG-V/EAP dated 22.02.2022 for a contract value of Rs.
76.96.00,000/- (Rupees Seventy Six Crore and Ninety Six Lakh only) (excluding GST)
payable in India. The Contract Agreement for the said work was signed on 25.03.2022 and
appointed date for the project was declared as 22.04.2022;

7 The Ministry awarded the work for supervision consultancy [Authority’s Engineer
(A.E.)] of rehabilitation/ up gradation of Paonta Sahib - Gumma - Fediz section of NH-707
in the State of Himachal Pradesh on EPC mode (in 05 nos. project packages) funded by
World Bank under GNHCP scheme to M/s L.N. Malviya Infra Projects Pvt. Ltd., vide letter
no. RW/NH-12011/01/2019/HP/Packages!-V/EAP dated - 12.02.2021. The Contract
Agreement for the said work was signed on 18.02.2021 and effective date for the same is
05.04.2021;

3. The Authority’s Engineer vide letter no. LNMIPPL/PD/MORTH/2023-24/9165 dated
22.01.2024 received vide email dated 23.01.2024 (copy attached) has certified that the
Contractor has completed all the items as per the original scope as per Schedule-B and
Schedule-C of signed EPC Contract Agreement on 25.03.2022; the details of which are as
under:

Sr.No Component . Work Executed  Units
Farthwork up 1o top of the sub-grade + Site Clearance I 8.65 " Km
Shoulders ' 865 L Km

t, Base Course (CTSB) ' 865 " Km
4 Non Bituminuus Base Course (WMM) ' 865 L Km
- ETOTOUS BaSEY ourse (DBM) 865 A Km ,

Page 1 0of 3
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mpaoneant Work Executed Inits
3 4 3 enh ¥
£ '{N
301
W A 45{
Devices Road Fumiture elc - R 45
F nela ] wal 30238 Rmit
Fassing place: 1S
Highway light N0S
Paver block with sand bedding 505 Rmi
Maintenance Dunng Constructior 18 Nos
-’Aajt’ Jn {Including Jn Culvert 1 NosS
Minor Jn {Including Jn Culvert | : Nos
24 Loading Unioading Platform including building { 1 ~ Nos
Medical Aid center building + Ambulance | 1 Nos
25 Wayside Amenities | 1 ' Nos
CCTV camera + operation bullding ' 1 Nos
28 Slope protection in Shiding zones with Geo cell & Hydroseeding ' 12 900 Sqm
: Hedge brush layer ' 540 Rmt
Hydroseeding | 23477 Sqm
Bamboo Plantation ' 12,128 - 3gm
32 Facilities for Authonty Vehicle 18 ~ Month

Authority's Engineer has certified that the Project Highway has been constructed
as per scope defined under Schedule-B & Schedule-C in conformity with the Technical
Specifications & Standards set forth in Schedule D of the signed EPC Contract Agreement
and the entire scope of work as envisaged in the agreement has been completed on
23.10.2023. It has further been stated that all works/ items including ancillary items
(including shoulders, road signs, markings, dressing of slopes, road furniture items etc.)
forming part of the project highway have been completed in all respect conforming to the
Standards & Specifications of the Ministry. The requisite documents have been submitted
by Authority’s Engineer vide letter no. LNMIPPL/PD/MORTH/2023-24/9165 dated
22.01.2024 received vide email dated 23.01.2024 and letter no. LNM/MoRTH-PIU/PKG-
V/2023-24/2662 dated 06.02.2024 received on 10.02.2024.

4. Tests as per Schedule-K of signed EPC Contract Agreement have been conducted on
the completed Project Highway pursuant to the provisions of signed EPC Contract
Agreement. The test results have been examined by Authority’s Engineer as per provisions
of the relevant standards and Specifications and in compliances of relevant IRC and MoRTH
guidelines and certified that test results have been found to be in order & satisfactory.
The detailed test report/ audit reports/ other documents as applicable under Schedule-K
and other provisions of sjgned EPC Contract Agreement are attached herewith for kind
reference. 1
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415 Notarized true copies of insurance policies and premium payment re
en constructed as per

it has been certified that the Project Highway has bt
scope defined under Schedule B Schedule-C 10 conformity

ifications & standards set forth in schedule D of the signed EPC Contract Agreement
as envisaged 1n the ympleted on
mpetent Authority issuing the

L’. since
with the Techmca

Spec

and the entire scoOpe of work agreement has been C(

15 hereby solicited for

23.10.2023; approval of the Co
of siened EPC Contract

project work as per _provisions
0.2023 {23" October §023
~ Nodrs faithfully,

R

_moletion certificate for subject

at with date of completion as 23.1

A -f,;\,?mrpe_

Enclosures: As above. sL |7 e
259,
Assistant Executive Engineer

for Project Director

Copy for kind information to (along with all enclosures):

port and Highways, GovL. 0

(EAP), Ministry of Road Trans
124. Connaught Place, New

(] Superintending Engineer
Jeevan Bharti Building,

india. Ground Floor, Tower 1,
Delhi 110001,
of Road Transport and Highways, Govt. of

(1) Executive Engineer (EAP), Ministry
124, Connaught Place, New

\ndia, Ground Floor, Tower 1 Jeevan Bharti Building,

Delhi- 110001
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M Gmail Arjun Bhatia <arjunbhatia07@gmail.com>

Fwd: Lr. No. 117 Submission of CoS

Shivalik Buildtech <shivalik.nh707@gmail.com> Fri, Jul 28, 2023 at 5:54 AM
To: sandeep Bhatia <sandeepshivalik18@gmail.com>, sandeep bhatia <shivalikorg@yahoo.co.in>,
Madhavbhatia@shivalikbuildtech.com, Arjun Bhatia <arjunbhatia07 @gmail.com>

------- -- Forwarded message ---------

From: LNM Paonta Sahib <Inmpsnh707@gmail.com>
Date: Thu, 12 Jan, 2023, 11:47

Subject: Re: Lr. No. 117 Submission of CoS

To: Shivalik Buildtech <shivalik.nh707@gmail.com>

Dear Sir,

Please submit the hard copy of the same to the Authority’s Engineers office.

Regards

L N Malviya Infra Projects Pvt. Ltd.
Project Office
Paonta Sahib

On Thu, 12 Jan 2023 at 10:26, Shivalik Buildtech <shivalik.nh707@gmail.com> wrote:
Sir,

Pls find the attached files for your reference regarding Change of Scope.

Thank You

Regards

Shivalik Buildtech Pvt. Ltd.
Site Office - Bandur, Nerwa
Distt - Shimla (H.P.)

Pin - 171210

Corporate Office - A1/A, 2nd Floor,
Sector 16, Noida (U.P.)
Pin - 201301

B Annex - C TECHNICAL REPORT OF SLOPE STABILIZ...

Authorised
Signatory /
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Induction of Forced Majeure Event and Need of Change of Scope.

From: sandeep bhatia (shivalikorg@yahoo.co.in)

To: Inmpsnh707@gmail.com

Cc:  piu.paontasahib.morth@gmail.com; romorthshimla@gmail.com; arjunbhatiaO7@gmail.com;
shivalik.nh707@gmail.com

Date: Tuesday 1 August, 2023 at 01:22 PM IST

Dear Sir,

PFA for your reference and necessary action please.

Regards
Sandeep Bhatia

1. Media Coverage :
Link I :
Link 2 :
Link 3 :
Link 4 :
Link 5:

Link 6 :
Link 7 :

https:

fb.watch/1QGp0OVYbIl/?mibextid=6aamWé

https:

fb.watch/IMDTyB9xsV/?mibextid=6aamW6

https:

tb.watch/l_¢3JazKsqg/?mibextid=Nif30z

https:

th.watch/IMDTyB9xsV/?mibextid=6aamW6

hitps:

tinyurl.com/5bh9abby

https://fb.watch/INRLilgIAw/ ?start TimeMs=73000&mibextid=v7YzmG

NH707 %1 5 Bfgsqe & Fre ¥t Yxge 3 9t A2 10 37 a% Al & o S

f&ar o) | By DNS Network | Facebook

NH707 % 5 SfEeTqe & F1er Wil FEed & dfta
A3 10 &7 & AT ...
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2. Drone Video of Project before rainfall

Part - 2.mp4

Part - 2.mp4

o

Shivalik Buildtech Private Limited
A-1A, Sector-16, Noida- 201301 (U.PR.)
Tel: 0120-4575106, 107

Email: info@shivalikbuildtech.com
Website: http://www.shivalikbuildtech.com

. Gumma letter.pdf
» 10.9MB
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SHIVALIK BUILDTECH PVT. LTD.

A-1/A, 2nd Floor, Sector-16, Noida ( U.P.)-201301
Tel. : 01204575106, 107, 108

E-mail : info@shivalikbuildtech.com

Website : www.shivalikbuildtech.com

Ref: SBPL/WB/JULY/2023-24/184

The Team Leader,
LN Malviya Infra Project Pvt. Ltd.
Paonta Sahib, Himachal Pradesh

Date: 01.08.2023

Project: Rehabilitation & Up-gradation to Intermediate —lane configuration of Gumma-Fediz Section (Km 94.900 to
km 103.550) of NH-707 in the State of Himachal Pradesh under Green National Highway Corridor Project (GNHCP)
with the loan assistance of World Bank on EPC mode.

Subject: - Induction of Forced Majeure Event and Need of Change of Scope.

Dear Sir,

We would like to appraise you of the following course of events in the aforesaid project :

2

e

Earthwork

Sub Base Course

Non Bitumen Base Course
Bitumen Base Course
Wearing Coat

Culverts

RCC/Lined Drain

PCC V-Shape Drain

Gabion Walls

Breast Walls

PCC Retaining Wall

Bus Shelter

Passing Places

Highway Light

Paver Block with sand bedding
Minor Junction
Loading/Unloading Platform
Medical Aid Centre

The above said prestigious work was taken up by us with positive intent of executing it with full vigor. The same
was executed at site, with all the milestones being achieved by us before time. Right from the beginning our goal
was to achieve before time completion. This itself clearly indicates our intent and approach for executing work on

The intimation regarding completion of project stretches and our intent to subject it for testing as per Schedule — K
was sent to you vide Lr. No. SBPL/WB/JULY/2023-24/184 dt. 19.04.2023 and 15.05.2023 was the date specified
by us for completion.

A team of experts were constituted by your good self to conduct the measurements of retaining structures and
bioengineering works which were completed by then. All the measurements were found to be within the quantities
agreed in the contractual agreement.

The MPR of May 2023 submitted by us stated 96.3 1% of the project complete with following items completed
by end of May 2023

- 100%
- 100%
- 100%
- 100%
- 100% _
- 100% s

- 100%
- 100%
- 100%
- 100%
- 100%
- 100%
- 100%
- 100%
- 100%
- 100%
- 100%
- 100%

Regd. Office- A-2/516, Ekta Gardens, Near Mother Dairy Patparganj, New Bethi - 110082 e

\
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e Traffic Aid Centre - 100%
e CCTV Building - 100%
® Slope Protection Measures - 100%

4. Most of the work was completed by that period by then with minor finishing works being attended as instructed

during site visits of Authority’s Engineer. However, monsoon arrived before the expected time, also with higher
than usual rainfall in the month of May and June to the tune of over 200% than usual (Data of the rain fall has
been enclosed). This resulted in continuous landslides in that period, causing damage to our structures, road
furniture and finishing works like culverts, drains, sheds, BC, crash barriers, road markings etc.

3. In the month of July, due to unprecedented heavy rain falls experienced in our project stretch, multiple landslides
occurred and various items in almost 03 Km of stretch getting adversely affected including nearly 01 km of total
stretch washed away and with the occurrence of approximately 34 major landslides. We have attached the rainfall
data of your reference. It indicates 240% increase in the rainfall from the average rainfall in the region.

Even though we tried to clear the area for traffic access, but due to continuous rains and landslides, the traffic was

halted initially for 02 Days and later for 12 days® time. All local media outlets made an extensive coverage of the
site. The links of which are also enclosed herewith,

6. In addition to this, in early phases of the executing of the project, we had realised that the nature of hills, rocks in
which the concerned package are quite fragile and different natured as compared to other ongoing packages of NH
707. Moreover, we also realised no substantial hill stabilisation/strengthening measures were incorporated in our

contract. Though, other packages have provisions of DT Mesh, shotcreting, rhomboidal mesh, crib wall etc., ours
have none.

7. Considering the same, we had suggested the department earlier also to pay the attention towards slope stabilisation
and hill strengthening. Thereafter, we were asked to submit a detailed reports along with geo investigation reports
10 suggest additional measures hill strengthening. Accordingly, we submitted an extensive report with financial
impact as well for Change of Scope (CoS) consideration. However, somehow action could not be taken on that
report.

A drone survey of the site conducted before rainfalls is enclosed herewith this letter for your reference. It suggests that
the work was more or less complete.

Even as we are in process to repair the road for smooth traffic access after such huge destruction, there are difficulties
to remobilise the increased quantum of resources. Due to landslides in the whole district, transportation is a big issue
and workforce fearing to work in the landslide hit regions. Our machinery such as loaders, graders; Back hoe loaders,
excavators, breakers, tippers etc have been routed back to the site but they cannot reach until the situation improves.

Such issues along with huge cost impact of this calamity is nerve racking. With our final bill yet to be submitted,
substantial amount is yet to be taken from the department. With already huge investments done for early completions
and completion of final stretch of the project, we have left with no financial resources to rectify the work.

During execution as well slides have occurred numerous times. At that time our losses were not that heavy as the work
was in progress and finishing items were not executed. Now we are seriously anticipating that recurrence of such huge
slides will be there in future also. We won't be able to absorb such high risk of financial disaster repeatedly.

Corrective measures for hill strengthening are in the interest of ourselves, the department and the road users and
immediate course correction is needed for constructing a safe, secured and smooth green highway.

Within the next ten days, we would be able to submit the revised geotechnical investigation reports and suggestive
measures for slope strengthening to be .consid&{ed as Change of Scope from your end. Moreover, due to unavailability
of dumping zones and th ted ones already filled, the debris removal, damage rectification and further hill
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We seek your understanding regarding the need of COS of hill stren
recreate what we achieved before this disaster. Also,
safe passage for everybody.

gthening in this package and extension of time to
we need financial support to execute the work and again ensure

In light of the above facts and figures, it is requested to kindly declare force majeure event under Article 21 of the
contract agreement with consideration of CoS on priority basis for early executions.

For SHIVALIK BUILDTECH PRIVATE LIMITED

1“ AJTHORISED SIGNATORY

Authorized, Signatory
Copy To:

I. The Resident Engineer,(LNM) Pkg-V,khadriAwas, Balikoti Road, near civil Hospital Shillai, H.P- 173027

. PIU, Paonta Sahib (Himachal Pradesh)
3. RO, Shimla (Himachal Pradesh )

Encl:
L. Media Coverage :
Link 1: https://fb.watch/IQGp0 VY blI/?mibextid=6aamW6
Link 2 : https:/fb. watch/IMDTyB9xsV/?mibextid=6aamW6
Link 3 : https:/fb.watch/I_c3JazKsa/?mibextid=NifSoz
Link 4 : https:/fb.watch/IMDTyB9xsV/?mibextid=6aam W6
Link 5 : https://tinvurl.com/5bh9abby
Link 6 : htips://fb.watch/INRLilqIAw/?startTi meMs=73000&mibextid=v7YzmG
Link 7 : https://fo.watch/IQMLG40F gP/?mibextid=fxovai

(251

Government of India, Ministry of Earth Sciences, Metorological Centre, Shimla
3. Drone Video of Project before rainfall

Part - 2.mp4
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A 1 B R R E | F | G
REHABILITATION AND UPGRADATION TO INTERMEDIATE-LANE CONFIGURATION OF GUMMA-FEDIZ SECTION
(KM. 94.800 TO K. 103.550) OF NH -707 IN THE STATE OF HIMACHAL PARDESH UNDER GREEN NATIONAL
; HIGHWAY CORRIDOR PROJECT (GNHCP) WITH THE LOAN ASSISTANACE OF WORLD BANK ON EPC MODE,
"';_ nee mmmm :m uumm Mmﬂ. i -
6 | 01may 2023 1800 1100 [FT] 62.0
7 | 02avay 2023 14,00 10.00 850 80 . :
8 | 03 may 2023 20.00 110 870 830 7 e
9 | 04 May 2023 20,00 11.00 &20 [ SUNHY
10 | o= may 2023 2000 1000 800 625 SUNNY
11 | ot way 2053 24,00 120 540 0 SUNNY
12 | o7 may 2023 23.00 10.00 53.0 120 SUNNY/CLODDY
13 | 08 may 2023 2300 10.00 520 310 SUNNY/CLOUDY
14 | 09 may 2023 26.00 1100 530 [=1] SUNNY/CLOUDY
L5 | 10 May 2023 2800 11.00 840 40,0 sunny
16 | 11 Moy 2023 2600 1100 630 24 sunmy
12Mey2023 | 2800 =00 520 0o ity
13 May 2023 2800 14,00 480 20 sunoy
19| 14 Moy 2023 7.00 13.00 520 1032 sunsy
20 | 15 may 2023 2600 1400 520 420 ey
21| 16 May 2023 27.00 1300 830 425 SUHNY/CLOUDY
22 | 17 May 2023 27,00 14,00 520 324 sunny
23 | 1BMay 2023 27.00 FYES) 520 429 sunity
24 | 19 May 2023 28.00 15.00 530 340 sunnmy
(25 | 20 May 2023 28.00 1400 520 403 sunmy
2b | nsay2023 31.00 16.00 630 320 suny
27 | 2 May2023 3000 16.00 320 380 2 i
28 | By on 30.00 1600 8o 520 3 =
29 | 24 May 2023 200 13.00 Y] 120 3 2
30 | 25May 2023 3500 13.00 330 554 -
31| 2emay2023 3.0 120 5.0 420
"32 | 27 May 2023 300 1200 52.0 425
33| 2may 2023 2500 14.00 ) 423
34| 2May 20D 5.0 1400 80.0 400
35 | 30Way 2023 N0 1400 520 80
36 | 31 May 2023 19.00 13.00 %20 830
37 min. temperatute off this month:.
38 Max. Temarature ot This ionth 3%
38 Min. Humdity Far This Month 0%
"41] Max. Humadity For This Menth Sam
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REHABILITATION AND UPGRADATION TO INTERMEDIATE-LANE CONFIGURATION OF GUMMA-FEDIZ
SECTION (KM. 94.900 TO KM. 103.550) OF NH -707 IN THE STATE OF HIMACHAL PARDESH UNDER GREEN
. NATIONAL HIGHWAY CORRIDOR PROJECT (GNHCP) WITH THE LOAN ASSISTANACE OF WORLD BANK ON EPC
MODE.

Weather Report (01.06.2023 to 30.06.2023)

. TEMPRATURE *C HUMIDITY (%)
DATE RAIN/SNOW/FALL WEATHER
MAX, MIN. MAX. MIN. :
. DL June 2023 22.00 12.00 878.0 64.0 SUNNY/CLOUDY
02 June 2023 20.00 11.00 538.0 66.0 SUNNY/CLOUDY
03 June 2023 26.00 130 76.0 49.0 sunny
04 June 2023 27.00 14.00 48.0 29.0 sunny
0S June 2023 25.00 14.00 52.0 400 : sunny
06 June 2023 23.00 13.0 810 52.0 SUNNY/CLOUDY
. 07 June 2023 25.00 13.00 80.0 66.0 SUNNY/CLOUDY
0B June 2023 27.00 1400 76.0 49.0 sunny
. 09 June 2023 29.00 16.00 59.0 34.0 sunny
10 June 2023 28.00 17.00 480 29.0 sunny
11 June 2023 28.00 16.00 53.0 28.0 SUNNY/CLOUDY
12 lune 2023 28.00 17.00 480 290 sunny
13 June 2023 23.00 17.00 46.0 26.0 sunny
12 June 2023 29.00 16.00 58.0 340 sunny
‘15 June 2023 27.00 15.00 76.0 49.0 sunny
16 June 2023 32.00 24.00 780 490 sunny
. 17 June 2023 34.00 24.00 ‘80,0 62.0 sunny
18 June 2023 324.00 26.00 - 840 68.0 sunny
19 June 2023 32.00 26.00 85.0 60.0 sunny
20 June 2023 3400 26.00 85.0 68.C0 sunny
@0 28.00 21.00 37.0 77.0 sunny
22 June 2023 27.00 2100 as.o 83.0 sunny
.23June 2023 27.00 21.00 98.0 83.0 sunny
24 June 2023 27.00 21.00 84.0 68.0 CLOUDY/ LIGHT RAINNY
.zs June 2023 27.00 21.00 99.0 740 CLOUDY/ LIGHT RAINNY
26 lune 2023 27.00 21.00 80.0 66.0 CLOUDY/ LIGHT RAINNY
ﬁune 2023 27.00 2100 840 68.0 CLOUDY/ LIGHT RAINNY
28 June 2023 26.00 18.00 85.0 68.0 CLOUDY/ LIGHT RAINNY
@9 June 2023 26.00 17.00 90.0 66.0 SUNNY/CLOUDY
30 June 2023 25.00 17.00 800 84.0 SUNNY/CLOUDY
min. temperature off this month:- 3 5 by
Max. Temprature For This Month - 34%c
— e _______Min. Humidity For This Month - 28%

| Max. Humidity For This Month - 99%
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W HTET
it Ry s Goverument of India
e i, Frger Mimistry of Earth Sciences,
Meteoralogical Centre, Shimla
Monthly Rainfall (%17 auf)

HAMIRPUR
KANGRA

KINNAUR

KULLU

LAHAUL & SPIT
MANDI

SHMA
SIRMAUR

SOLAN

UNA

SUBDIVISION RAINFALL

Bui]d(eoé

i1y

01 July - 18 July 2023

1143
455
174
1793
1373

320




3538

Bigolge # 120 HicY dd ta¥d
311 UUd, Ul 3aromal ¥l §¢

famaen venes B dvva/diores

wfgous F 9w Te-707
w100 " 8 wafer wEw
7 G o TE ¥ TS T =
= waraEnd g A R a W o
&1 oers 2 B s i e W
GRILECE R N 000
T U A WAG-g e s L
nifmmtEasdeE s
T WS 5 5 _
mmﬁﬂ%"ﬁ@ﬂ 3-3 Aeftel oft vt er ol weeel
e ‘;gf e & e - Ul R & s & el s P e 2 o o
T HEER W WA TN ) et duel & o e anfde o goven @ agee @ e e B e
FEF T T WV H I 0o gy o o By B, ) 2 e el @) B0 3.3 R o et R
imx:#mw :2‘0_=?ETH.¥ A% 0 74 R e aefer A ow b Fme @ e wwd & ol sa e e My
TN RS IS T oy g 6 el foum-anarel o gited

fmgW; :ﬁ;ﬁﬁ, v a;-n: 3w 5@ v & e @ sl e el @) sl arw Seage e msevag o

e Gl #8320 af uga e & o Bt avarsen huer 2k g 2 ! 3% ) e
e i ﬂaam:&??; voee @ & v daw &1 el Jnovs wnere & e & o, e, g, A,
35.’3E-” . By ul e G, o o o & e off et o grre 5o o d v, o o B ot
ﬂ'ﬂ?mﬁ ot e 7y T 0 B 58 s 7 s e o el A

Fovenfers dgaor F W1 wE HYa 120 W TF U W HE G W AW £ G o F o o
mﬁmgmmgaénmwg___ﬁﬁ&fésmﬁmmﬁ e = e

321




3539

hile ke ke Bh
I b b2 ' kel wwl
L b % dulbin by
'Lk bl L
ek fr Rlelish M b khie
"EhiE Uk b Rltsd] i Dby
1S k) § ) Wpk) L [

2 Ele i ek RRE Rhale

be age 30k B

BEnE (3 ju b jpwgh
b Hibdg B bl Rane ik
Bl & Bl falt k ik
e dEbe Lk el 3 on Rl

Rabbd) el f irSh
< st 2 lokich Dot
DYR 2l (2 i)

Bl pelbi2 Kl Wi kb
122 £ty fedih tictalls 19 foskd
i dp e
e (e ME it b k22
W mER 10 1 10 emal
i B U & khd SR J1
U fhd babBh ekl
Ui 2 Injlly Ll B 620 &
BB 2 Dl 19 Bk b LB
L2Alks Dle Dlleks pli=th) & odibe
Hje i g bl w0k e
Ghi |AD% ‘(2 Zhiety
Sdyp  SalbGa)  Rabbizh
Ui B Blle [k 30% 20
B brig 5@ (5 e Bkl
'tk
Baleh pb2P 20 Ph g 15k
lde ®RE B ey Rl22a 196
B (B1h [ pstlp | § bk
2t IRl 22l 071 hilr %
kb B3 1% L0/ khkh i
B2l & [elk tel b 1A bhR
ilhls lofihe | (RRL) teiy




SRR Sl US D2 kb r2lb 3 lbp
1 PN RSN
Wey| OZL dh (0L Bikh hiph %

|k s 14 2h hik % 5 Bbe

12 Rifp — 2B ik

bl Emﬁ& 1% BhLD

PR (D SR ¢} (D 1D BRRRD R 123 20 2R-20220p RY RIR @ 0iR |
0000000000000 00OC0O0C0OCOOOOCOOCO0OGFTOCO







.. s.r...}..q.\\. n- .‘ﬂ..

e
: ..nn.\.%.*t“u M-
\ e

o -

00 GO0 OG0 OO0 QOO OSOILONOSOEOLOOEOOTOOOONGOTTOO"TS



3 e A
L A T (el ol
e o




























0000000600008 00




00000000



w mmﬂmﬂé wn

I
£
I
#,__

0c00000000C000C00CCQO0CGOCOCRO0COOCCCCNTODS




3555







eo0oo0ocs0000000O0CGOCOOOS




B2l LI2l0's20E




' H.P.STATE POLLUTION CONTROL BOARD ~ 1z _@
Regional Office, Him Parivesh, Phase-III, m
New Shimla (H.P.) - 171009 ﬁhld?l |

ol os/Shivalik Buildtech/2022- | 62 Dated: ),q,! )2 \J_pll

M/s Shivalik Buildtech Pvt. Ltd.,
Upmohal Kyarla, Tehsil Nerwa,
District Shimla, H.P.

Subject: Violation of the provisions under C&D Waste Management Rules, 2016, Water (Prevention
: & Control of Pollution) Act, 1974 & Environment (Protection) Act, 1986.

Whereas, it has been observed through physical inspection of area on dated 12-12-2022 that your
unit is conducting the road widening activity from fedij bridge to gumma. The muck generated from excavation
activity is being dumped along the rivulet without any protection measure.

The facts above tantamount to violation of the section 25 of Water (Prevention & Control of
Pollution) Act, 1974 section 21 of Air (Prevention & Control of Pollution) Act, 1981 constituting a cognizable
offence punishable under the aforesaid acts.

Now, therefore in accordance with the provisions of above quoted laws, it is proposed to initiate
action against you in accordance with the provisions of:

e Section 41 and 44 of the water (Prevention & Control of Pollution) Act, 1974 attracting
fine of rupees ten thousand and imprisionment upto six years.

e Section 37 & 39 of the Air (Prevention & Control of Pollution) Act, 1981 attracting fine
(s) upto rupees ten thousand and imprisonment upto six years.

e Environmental compensation as per formula devised by Hon’ble NGT in O.A. 593/2017
titled “Paryavaran Suraaksha Smiti & Anrs. Vs. UOI & ors.” Dated 19.02.2019.

However, before proceeding against you further in the matter, you are hereby directed:- i) To

immediately provide protection measure at all muck dumping sites. ii) Submit the muck statement. iii) Not to

dump muck at any unauthorized site. Action taken report in the above matter should reach to the office of the

undersigned within 10 days.

Please note that in the event of failure to comply with above directions, penal and legal actions
stated above shall be initiated against you for the above mentioned violations and non-compliance at your risk and

cost.
Regional Officer,
HP&PCB, R.O. Shimla
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